IN THE NATIONAL COMPANY LAW TRIBUNAL : NEW DELNI

1B-1924(IND)/2019

N THE MATTER OF
mi/s. Satikar Logistics Pyt Ltd. ...OPERATIONAL CREDITOR
V&,

n/s. Ambarssador Logisties Pvt. Litd. ...CORPORATE DEBTOR

SECTION :
Under Seetion 9 IBC code 2016 o Order delivered on 18.12.2019

i viehda, snarvief Tariq

Hon'bie Viember {Judiciail)
shit MU Vora
Howbie Member (Technical)

Far the Petitioner/OC - Mr. Ketan Madan & Mr. Himaushu Harbola, Advocates.
Eoethe Corporate Debtor

Counsel Tor both the sides are present. Last and final opportunity is granted
for 1iling rejoinder with the direction to file the same within 2 weeks failing which
cignt to file shall be forfeited. Matter is fixed for final submission.

Put up on 10.01.2020
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